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(vi) Need to prevent exploitation o f  
o f  Labour in I n d i a

SHRI K. LAKKAPPA (Tumkur): 
According to a recent estimate of 
I.L.O, India has a labour force of 
children of more than twelve million. 
This constitutes a third of Asia’s child 
labour and a fourth of world's work-
ing children. Earlier the 1971 census 
indicated that there were more than 
ten million child workers of less than 
fifteen years of age. Most Of the child 
workers are found in rural areas where 
there is no clear indication of their 
working conditions, In the urban areas 
the working conditions of employed 
children are far from satiifa^ctory. In 
many trades, as against four and 
hours prescribed under the existing 
legislation, the working hours of child-
ren range from six to eight hours. In 
some fields there is virtually no diffe-
rence between the working hours of a 
child and an adult.

There is no uniform minimum age 
laid down in India for employment 
of children. Children of very tender 
age are found working in Industrie*


